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HYgor ayAssessment Year:2010-11

M/s. Nethra Jyothi Trust, The Deputy Commissioner of
No. 582A, DB Road, R.S. Puram, Vs. Income Tax [Exemptions],
Coimbatore 641 002. Coimbatore.

[PAN: AAATN2170L]

(3rdYerTdt /Appellant) (0IYU/Respondent)
AT FL 3R T/ Appellantby  : Shri Saroj Kumar Parida, Advocate
00L&l 3T WRespondentby - Shri V. Vivekanandan, CIT
geTdTs &L IR/ Date of hearing : 05.06.2017
°IYUTT Sl IR0 /Date of Pronouncement : 28.07.2017

AMA/ORD ER

PER DUVVURU RL REDDY, JUDICIAL MEMBER:

This appeal filed by the assessee is directed against the order of the
|ld. Commissioner of Income Tax (Appeals) 2, Coimbatore dated 30.01.2017

relevant to the assessment year 2010-11.

2. When the appeal was taken up for hearing, by filing a petition for
withdrawal of appeal, the Id. Counsel for the assessee has sought for
permission to withdraw the present appeal filed by the assessee on

13.03.2017 on the ground that the assessee has inadvertently filed two
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object to the submissions of the Id. Counsel.

3. In view of the above submissions of the |d. Counsel for the assessee
and there being no objection raised by the Id. DR, the appeal filed by the

assessee is dismissed as withdrawn.

4. In the result, the appeal filed by the assessee is dismissed.

Order pronounced on the 28" July, 2017 at Chennai.

Sd/- Sd/-
(CHANDRA POOJAR)) (DUVVURU RL REDDY)
ACCOUNTANT MEMBER JUDICIAL MEMBER

Chennai, Dated, the 28.07.2017
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Respondent, 3. 3T AJ0 (31dTeN)/CIT(A), 4. 3 3O T/CIT,
5. EHENT DEER/DR & 6. IMSHRS/GF.
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